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आदेश/O R D E R 

 
 

 

Per Sanjay Garg, Judicial Member: 
 

The present appeal is directed at the instance of the assessee against 

the order of the learned Principal Commissioner of Income Tax - Ranchi 

(hereinafter the “ld. Pr. CIT”) dated 30/03/2022, passed u/s 263 of the 

Income Tax Act, 1961 (“the Act’), for Assessment Year 2017-18.  
 

2. At the time of hearing, the ld. Counsel for the assessee sought 

permission to withdraw the instant appeal. The ld. D/R, raised no objection 

to the withdrawal of the appeal. 
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3. In view of the above, appeal of the assessee is dismissed as 

withdrawn. 
   

 

Order pronounced in the Court on 22nd May, 2023 at Kolkata. 
 

 
 
 

 Sd/-        Sd/- 
                                                         

      (Manish Borad)           (Sanjay Garg)       
  Accountant Member                          Judicial Member                                       
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*SC SrPs 
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